Urgent / Out—Todav'

| Government of Rajasthan p
Parhamentary Affalrs Department

, Hon'ble the Ch1ef Mmlster Wlll be wmdmg up and replymg to the_
Lo debate on the motion of thanks to Hon'ble the Governor for his address to
| the RaJasthan Leglslatwe Assembly on 15th F ebruary, 2022,

G . As per d1rect10ns all the Addmonal Chlef Secretanes/ Prmc1pal :

1Secr etarres/ Secretaries to the Govemment are expected to be present in

: the Ofﬁcers Galleryhf the Assembly on 15th February, 2022 at the time :
’?A 'of Hon‘ble the Ch1ef Mlmster s reply | |

o Approx1mate tlme of Hon'ble Chlef Mlmsters reply may be
asc«,rtamed from Raj asthan Leglslatrve Assembly Secretanat Jalpur '

Prmcxpal Secretary to the Governmerxt o
Parhamentary Affau's epai i~

Al Addmonal“Chlef Secretarles/ o
~Principal Secretaries/ Secretanes S
o te the Government. L R

" U.0. Note No. F.1(3)PAD/1995
o Ja alpur, dated T} February, 2022

ol Copy forwarded to the followmg for mformanon and necessary actlon -
) vSecretary, Rajasthan Leglslatrve’ Assembly, Jalpur -

-+ 2..Principal Secretary to Hon'ble Chief Mihiter. = . e
w3, S.Alto the Minister, Parhamentary Affairs Department S
4.8 Deputy Secretary (P.S.) to Chief Secretary. o

\_# Joint Secretary to the Government, Law & Legal Affalrs Department
" please upload above mformatron t0. websrte of PAD. |
A "’6.;.'~;Guard File. RIS B &
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" D;eputy Sei taryto the: Goyt. o
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